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NOTIFICATION BY THE HIGH COURT OF JUDICATURE
APPELLATE SIDE, BOMBAY.
No.A-1201/2011

READ: Government Notification No. DAJ2011/1/(1/11)Desk 3,
dated 12" January, 2011.

The Hon'ble High Court is pleased to bring on promotion the following Judicial

Officers in the cadre of District Judges and post them at the places mentioned against

their names with immediate effect:

Name and Present Posting New Posting

1. Shri Manohar Yashwantrao Mankar  Judge, City Civil Court and
Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Greater Mumbai.

Pusad, District Yavatmal.

2.(*)  Shri Anant Marutirao Garde District Judge-2 and
Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Kopargaon, District Ahmednagar.
Kopargaon, District Ahmednagar.

3.(*)  Ms. Shailaja Shrikrishna Pohekar District Judge-3 and
Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Raigad at Alibag.

Raigad at Alibag.

4.(*y Shri Suresh Prabhakar Shaiwale District Judge-2 and
Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Latur.

Latur.

5.(*)  Shri Sk. Chand Sk. Buban Qureshi District Judge-10 and
Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Aurangabad.
Aurangabad.

6.(*)  Shri Sadanand Banduji Mhaske District Judge - 3 and

- Adhoc District Judge-1 and Additional Sessions Judge,
Additional Sessions Judge, Kalyan, District Thane.
Kalyan, District Thane.

7.(*)  Shri Manik Vithalrao Yeotikar District Judge — 4 and
Adhoc District Judge-2 and Additional Sessions Judge,
Additional Sessions Judge, Raizad at Alibag.

Raigad at Alibag.




8.(*)

9.(%)

10.

11.

12.(%)

13.(%)

14.

15.(%)

16.

17.(%)

Name and Present Posting

Shri Malhar Vishwanathrao Deshpandc

Adhoc District Judge-1 and
Additional Sessions Judge,
Ahmednagar.

Shri Prabhakar Nagorao Deshpande

Adhoc District Judge-1 and
Additional Sessions Judge,
Parbhani.

Shri Prakash Lakhoji Jadhav
Adhoc District Judge-2 and
Additional Sessions Judge,

Nagpur.

Shri Deepak Dattatray Mamdapure

Civil Judge, Senior Division
Buldhana.

Shri Sudhakar Wamanrao Chavan

1" Adhoc Additional Sessions Judge,

City Civil Court,
Dindoshi, Greater Mumbai.

Shri Turubpasha Moinuddin Jahagirdar

Adhoc District Judge-1 and
Additional Sessions Judge,
Nanded.

Shri Abdul Saleem Ahmed
Hussainsaheb Shahapure
Adhoc District Judge-1 and
Additional Sessions Judge,

Sangli.

Shri Ejazuddin Nooruddin Quazi
Adhoc District Judge-1 and
Additional Sessions Judge,

Islampur, District Sangli.

Shri Igbal Mazharhussain Bohari
Adhoc District Judge-1 and
Additional Sessions Judge,
Satara.

Shri Chandrakant Wamanrao Saindani

Adhoc District Judge-2 and
Additional Sessions Judge,
Ambejogai, District Beed.

[§]

New Posting

District Judge — 7 and

Additional Sessions Judge,
Ahmednagar.

District Judge - 4 and
Additional Sessions Judge,
Parbhani.

District Judge-1 and

Additional Sessions Judge,
Ahmedpur, District Latur.

District Judge-4 and
Assistant Sessions Judge,
Amravati.

Judge, City Civil Court and
Additional Sessions Judge,
Dindoshi, Greater Mumbai.

District Judge-3 and
Additional Sessions Judge,
Nanded.

District Judge-2 and
Additional Sessions Judge,

Ichalkaranji, District Kolhapur.

District Judge-2 and
Additional Sessions Judge,
Islampur, District Sangli.

Judge, City Civil Court and
Additional Sessions Judge,
Greater Mumbai.

District Judge-3 and
Additional Sessions Judge,
Ambejogai, District Beed.



18.(%)

19.

22.

23.

26.

=1

28.

Name and Present Posting

Shri Vijay Shankarrao Kulkarni

2" Adhoc Additional Sessions Judge,
City Civil Court,

Dindoshi, Greater Mumbai

Shri Shankar Govindrao Shete
Chief Metropolitan Magistrate,
1" Court, Esplanade, Mumbai.

Shri Mohd. Yunus Abdul Karim Shaikh
Civil Judge, Senior Division,
Waroroa, District Chandrapur.

Shri Sanjeevkumar Somdatt Sharma
Additional Chief Metropolitan
Magistrate, 3" Court,

Esplanade, Mumbai.

Shri Dilip Manikrao Deshmukh
Civil Judge, Senior Division,
Akola.

Shri Brijgopal Harikishan Loya
Civil Judge, Senior Division,
Amravati.

Shri Vidhyadhar Bapurao Kulkarni
Civil Judicial Magistrate,
Amravati.

(On Repatriation)

Shri Shriram Rajesaheb Jagtap
Presiding Officer, School Tribunal
Nashik.

Shri Vitthal Ganpat Petkar
Additional Chief Metropolitan
Magistrate, 11" Court,

Kurla, Mumbai.

Shri Vilas Vijay Bambarde
Add. Chief Metropolitan Magistrate,
37" Court, Esplanade, Mumbai.

Shri Gajanan Bapuji Jogi
Add. Chief Metropolitan Magistrate,
47" Court, Esplanade, Mumbai.

New Posting

Judge, City Civil Court and
Additional Sessions Judge,
Dindoshi, Greater Mumbai.

Judge, City Civil Court and
Additional Sessions Judge,
Greater Mumbai.

District Judge-4 and
Assistant Sessions Judge,
Beed.

District Judge-5 and
Assistant Sessions Judge,
Amravati.

District Judge-5 and
Assistant Sessions Judge,
Akola,

Judge, City Civil Court and
Assistant Sessions Judge,
Greater Mumbai.

District Judge-17 and
Assistant Sessions Judge,
Pune.

Judge, City Civil Court and
Assistant Sessions Judge,
Greater Mumbai.

District Judge-2 and
Assistant Sessions Judge,
Pusad, District Yavatmal.

Judge, City Civil Court and
Assistant Sessions Judge,
Greater Mumbai.

Judge, City Civil Court and
Assistant Sessions Judge,
Greater Mumbai.




29.

30.

31.

32.

33.

34.

36.

37.

High Court, Mumbai

Name and Present Posting

(On Repatriation)

Shri Pirajirao Ramchandra Bhavke
Presiding Officer, School Tribunal,
Latur.

(On Repatriation)

Shri Mohd. Riyazoddin Hafizoddin
Segretary,

District Legal Service Authority,
Pune.

Ms. Varsha Madhukar Mohite

Joint Civil Judge, Senior Division and
Additional Chief Judicial Magistrate
Amravati.

Shri Shabbir Ahmed A. Razaque Auti
Chief Judicial Magistrate,
Buldhana,

(On repatriation)

Shri Pradeep Kishorilal Sharma
Presiding Officer, School Tribunal,
Chandrapur.

Ms. Shailaja Shashikant Sawant
Civil Judge, Senior Division,
Dhule.

Shri Uday Balkrishna Shukla
Judge, Court of Small Causes,
Mumbai.

Shri Bipinchandra Sharadrao Chavan
Additional Judge,
Court of Small Causes,

Nagpur.
Shri Dundappa Shivappa Hatrote

Civil Judge, Senior Division,
Latur.

J
J
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Dated 12™January, 2011 }
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District Judge-2 and
Assistant Sessions judge,
Karad, District Satara.

District Judge-18 and
Assistant Sessions Judge,
Pune.

Judge, City Civil Court and
Assistant Sessions Judge,
Greater Mumbai.

District Judge-2 and
Assistant Sessions Judge,
Solapur.

District Judge-2 and
Assistant Sessions Judge,
Chandrapur.

District Judge-4 and
Assistant Sessions Judge,
Dhule.

District Judge-5 and
Assistant Sessions Judge,
Thane.

District Judge-15 and
Assistant Sessions Judge,

Nagpur.

District Judge-3 and
Assistant Sessions Judge,
Latur.
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(M.N. Gilani)
Registrar General



